
CS^JTRAL aOTINI STRaTIUE tribunal principal B£f^!CH

0 fl No.890/98

N01J CPlhii this the 2nd day of 3unG,1998,

HON ' BL E M R. S. R, A DI G E, VI CE CHaI W aN ( a) ( SB)

Baleshuar Pandit^
S/o Shri Ran Lakhan Pandit,
qr. No, 83 3, Krishi Kunj,
I ARI Pusa, ;

N eij [^1 hi« ,...Applican o,

(By Advccatej Shri T.Chitranjan Hati)

,\/a rsus

1. ICAR
through Diractor General,
Krishi Bhauan,
N BLJ Delhi,

/

2. National Bureau of Plant,
Genetics fteseardi,

through Director,
IARI Pusa,
Neu CBlhi Respondents,

0 rder(o ral)

1 cant's counsel Shri Chittaranjan

Hati adnits that applicant has separately filed

OA No. 2588/92 uhich is on the same subject as

the present OA and he has also filed Fl A(unn umbered)

\/i de Filing No, 5610 on 29,5,98 praying for amending

that OA, ■ -

2. Shri Hati therefore prays fo r permission

to uithdrau present 0,A, No,890/98 along with

riA No. 1147/98. ,

3, Prayer allowed and OA No,890/98 together

uith FIaNo, 1147/96 is disnissed as uithdraun.
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